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Title: Need to withdraw the Import Licensing Policy for the import of marbel blocks.
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MR. SPEAKER : I have already allowed 23 matters today when we have agreed for only five.
PROF. RASA SINGH RAWAT : Sir, so kind of you.

MR. SPEAKER : The other matters will be taken up at the end of the day.

The House now stands adjourned to meet at 2 p.m.

13.10 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.msofficesa;

14.07 hrs.
The Lok Sabha re-assembled after Lunch

at seven minutes past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)



